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Civil Appeal  No(s).  246/2017

EX SEPOY MADAN PRASAD                              Appellant(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

Date : 11-07-2023 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MS. JUSTICE HIMA KOHLI
         HON'BLE MR. JUSTICE RAJESH BINDAL

For Appellant(s) Mr. Shiv Kant Pandey, Adv.
Mr. Amit Pandey, Adv.
Mr. Atul Sharma, AOR

                   Mr. Abhishek, AOR
                   
For Respondent(s) Mr. R. Balasubramanian, Sr. Adv.
                   Mr. Rajan Kumar Chourasia, Adv.
                   Mr. Sachin Sharma, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                   

 UPON hearing the counsel the Court made the following
                           O R D E R

1. Heard learned counsel for parties.

2. Arguments concluded.

3. Judgment reserved.

[CHARANJEET KAUR]                       [NAND KISHOR]
ASTT. REGISTRAR-cum-PS             COURT MASTER (NSH)

                   


		2023-07-12T17:45:44+0530
	Charanjeet Kaur




